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(C).  All the cases pending in the Court hitherto presided over by Ms. Swati Gupta

stand redistributed to the following Courts:-

S.No. Name of Judicial Officer Room No. Remarks
1 | Ms. Tyagita Singh, Sr. Civil Judge - 001 As per List “A”
2 Ms. Mona Tardi Kerketta, ASCJ 002 As per List “B”
3 | Mr. Arun Kumar Garg, AC] 204 As per List “C”
4 |Ms. Neha Priya, Civil Judge 003 As per List “D"

The Ahlmads of the Courts of Mr. Mohit Sharma, Mr. Gopal Singh Chauhan and

Ms. Swati Gupta shall ensure that there are no difficulties faced by the litigants on

account of transfers of files which will be sent to the concerned courts immediately.

The Copy of this order be also sent to the Hony. Secretary, Bar Association for

Complex.

adequate publication to the Bar and be also published on the Website of the Saket Court







